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Part II - Section 3 

 

केन्द्र-शासित प्रदेश लद्दाख प्रशािन 
ADMINISTRATION OF UNION TERRITORY OF LADAKH 

 

 

File No. A/32/2021-S&TW SEC 

 

SOCIAL & TRIBAL WELFARE DEPARTMENT 

N O T I F I C A T I O N 

Leh, 27th of June ,2025 

 

S.O. 75_Whereas, the Administration of Union territory of Ladakh, vide Order No. 343-LA(GAD) of 2023 dated 

19.10.2023, constituted a One Member Commission under the chairmanship of Hon’ble Justice Bansi Lal Bhat, 

Former Judge of the High Court of J&K and Ladakh; to identify areas / villages / hamlets adjoining the Actual Line 

of Control (ALC) for the purpose of reservation under the J&K Reservation Act, 2004 (as amended by the Union 

territory of Ladakh Reservation (Amendment) Regulation, 2025 (No. 1 of 2025)) in its application to the UT of 

Ladakh; 

 लद्दाख, 27 जून, 2025  

 LADAKH, FRIDAY, JUNE, 27, 2025  

भारत सरकार 
GOVERNMENT OF INDIA 
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And whereas, the One Member Commission submitted the Final Report of the Identified Areas Adjoining 

Actual Line of Control (ALC) to the Administration of Union territory of Ladakh in the month of December, 2024; 

And whereas, vide Order No. 15-LA(GAD) of 2025, dated 06.01.2025, an Internal Committee was 

constituted to examine the final report submitted by the One-Member Commission. The Internal Committee, after 

perusing the Report has recommended acceptance of the findings related to the areas adjoining the ALC which have 

been identified by the One Member Commission, forming the Schedule to the Report; 

And whereas, the Administration of the Union territory of Ladakh has decided to accept the 

recommendation of the One Member Commission, inasmuch as the areas / villages / hamlets forming part of areas 

adjoining Actual Line of Control (ALC) in the Union territory of Ladakh. 

Now, therefore, in exercise of the powers conferred by clause (c) of section 2 of the Jammu and Kashmir 

Reservation Act, 2004 (as amended by the Union territory of Ladakh Reservation (Amendment) Regulation, 2025 

(No. 1 of 2025)), in its application to the Union territory of Ladakh; the Administrator (Lt. Governor) of the Union 

territory of Ladakh is hereby pleased to declare the following areas / villages / hamlets as the Areas Adjoining 

Actual Line of Control (ALC) in the Union territory of Ladakh for the purpose of reservation under the Jammu and 

Kashmir Reservation Act, 2004 (as amended by the Union territory of Ladakh Reservation (Amendment) 

Regulation, 2025 (No. 1 of 2025)),  in its application to the Union territory of Ladakh, namely:–– 

 

I. District Leh 

 

S. No. Name of the Tehsil Name of the Revenue 

Village 

Name of Hamlets 

1 Khaltsi Dha  Dha 

Baima 

Sanith 

Lasthang 

2 Hanu  Hanu Thang 

Hanu Yokma 

Hanu  Gongma 

3 Nyoma Demjok Demjok 

4 Koyul Koyul 

5 Mud Tsaga 

6 Nyoma Dungti TR 

7 Anlay Pungug  

8 Korzok Chumur 

Tegazong 

9 Durbuk Chushul Chushul 

10  Maan Pangong Khakted 

Merek 

Maan 

Spangmik 

Lukung 

Phobrang / Yurgo 

11 Nubra Thang Thang 

12 Tyakshi Pachathang 

Tyakshi 

13 Turtuk Yul  Turtuk Yul 
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14 Turtuk Farol Turtuk Farol 

15 Chulunkha Chulunkha 

16 Waris Fastan Waris 

Fastan 

Sunodho 

Dongpo Lhas 

17 Bogdang Shukpa 

Stanguksa 

Bogdang Phoo 

18 Sumoor Khemi Khemi 

Nungstet 

Dongsa 

Sangyar 

Yarma Gonbo 

Warshi 

Tongstet 

Hanachey 

Changlung 

Sasoma 1st  

 

II. District Kargil 

 

S. No. Name of the Tehsil Name of the Revenue 

Village 

Name of Hamlets 

1 Kargil Kaksar (1st Village) Ajanoporo 

Majanopor 

Kharinopora I 

Kharinopora II 

2 Kargil Karkit (1st Village)   Farka 

Gynchoks 

Haral 

Gongama Badgam 

Khunda 

Majdass 

Karkitchoo 

Imamabada 

Tnagboo 

Ningos 

3 Kargil Drelung  (1st Village 

(Latoo)) 

Latoo 

4. Kargil Chuliskamboo Barampa Ga Qasimpa 

Abul Pa 

Majino Poro 

Kharino Poro 

Munthang 

Gailaly 

Dass Groung 

Bado Groung 

Shelo Groung 

Raimaly Groung 

5 Kargil Hardass Ground A 

Ground B 

Thang A 

Thang B 
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Grongjuk A 

Grongjuk B 

Kharool 

6 Kargil Shilikchey (1st Village) Beythang 

Hunduman Mal 

Yukma Shilikchey 

7 Kargil Clhulichan (1st Village) Grangstod A  

Grangstod B 

Grongkill 

Grongjuk 

Sharchay Fali 

Sharchay 

Khangstong 

8 Kargil Akchamal Yokma Akchamal  

Grong Akchamal 

Fraith Akchamal 

Farma Akchamal 

Rong Akchamal 

Oll 

Mangbore 

9 Kargil Yourbaltak Haider Ground Ghutumail 

Doks Chutumail 

Stayang Chutumail 

Tor Chutumail 

Sharbat Gund 

Bongsik Yourbaltak 

Fuker Yourbaltak 

Yourbaltak 

Bayma 

Thanjuk 

Shagran 

10 Kargil Andoo Hamlet of 

Pashkum Village 

Andoo 

11 Kargil Tumail Groung Tumail 

Groung Toot Tumail 

Groung Yur Tumail 

Gatoo Tumail 

Thang Jook 

12 Kargil  Apatee Apatee 

Garpong 

Gongma Garpong 

Spangajook 

13 Kargil Barchay Yourkrol Barchey 

Landuqas Barchey 

14 Kargil Lalung Groung Jouck 2nd 

Nangkhar 

Nangkhar 3rd 

Groung Krill 

15 Kargil Silmoo Groung Stoth Ist 

Groung Stoth 2nd 

Lumboo 

Groung B 

Pugoo C 

Saburchey D 
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Olikha E 

Lakha Silmo 

Baltum Silmo 

Gongama Thang 

Yougma Thang 

Grongzok 

Batalik 

Dangal 

Mir Grong 

Adam 

16 Kargil Darchiks Latoo 

Sanachay 

Manaythang 

Barjay 

Dodon 

Gurji 

17 Kargil Garkone Gargardoo 

Hordass 

Haro 

Sil Changrah 

Too 

Yaldor 

18 Shaker Chiktan Sanjak Sanjak 

19 Drass Botokul Uninhabited Botokul 

20 Drass Mushkoo Ajino Pora 

Majino Pora 

Kharino Pora 

21 Drass Holiyal Masjid Gam 

Akhoon Mallah 

Majeno Mallah 

22 Drass Muradbagh Gongma Mohalla 

Yokhma Mohalla 

Trama Mohalla 

Thangjuk Mohalla 

23 Drass Troungjen Troungjen 

Haji Pora 

Salam Pora 

Falo Pora 

Falo Pora 

Nagopra 

Darlo Pora 

Aul Bayaras 

24 Drass Ranbirpora Aliyer 

Rambirpora 

Khandiyal 

Tesboo 

Taiser 

Fravo 

25 Drass Goshan Majapor 

Gatoo 

Naith Gham 

Gongma 

Hantous Groung 
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Doks 

Jololo 

Lamar 

Gringo 

26 Drass Youlboo Youlboo 

Lamochan 

Skutiyal 

27 Drass Gindiyal Nowpora 

Gundiyal 

Hatoo 

Masjidgam 

28 Drass Bhimbhat Kashal and Sanyil 

Banjar and Kurtiyal 

Gendiyal 

Bhimbat 

Hondow and Betoo 

Zargar 

Ningoor 

29 Drass Thasgam Sumat 

Masjeed Gam 

Bazur Gam 

Daper Gam 

30 Drass Shimsha Kool 

Maja Poor 

Masjid Gam 

Badgroom 

Masgid Gam 

Hayt Mohalla 

Dar Mohalla 

31 Drass Kharboo Kool 

Kothi Bagh 

Naryal 

Soonay 

Maskiyal 

Aziyaz 

Badgoom 

32 Drass Throngous Gunyal 

Chaspang 

Throngous 

33 Drass Chokiyal Toko Dox 

Chokiyal Dongchick 

Khunda 

34 Drass Jasgund Dandal 

Dandal Thang 

Sheerting pora 

Bayik Pora 

 

 

 

                                                                                                               Sd/- 

Shashanka Ala / शश ांक आल  

Secretary / सचिव 

Social & Tribal Welfare Dept./ सम ज एवां आचिव सी कल्य ण चवभ ग 
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Copy for information to the: 

1. Joint Secretary, Jammu, Kashmir and Ladakh, Ministry of Home Affairs, New Delhi. 

2. All Administrative Secretaries, UT of Ladakh.  

3. Director General of Police, Ladakh. 

4. Deputy Commissioner / CEO, LAHDC, Leh and Kargil. 

5. All Head of Departments / Chief Engineers & Registrar, University of Ladakh. 

6. Director, Social and Tribal Welfare Department, UT of Ladakh. 

7. OSD to Lieutenant Governor, UT of Ladakh for information of Hon’ble Lieutenant Governor, Ladakh. 

8. OSD to Chief Executive Councillor (CEC) / Chairman, LAHDC, Leh for information of Hon’ble CEC, 

LAHDC, Leh. 

9. OSD to Chief Executive Councillor (CEC) / Chairman, LAHDC, Kargil for information of Hon’ble CEC, 

LAHDC, Kargil. 

10. PS to Chief Secretary, UT of Ladakh for information of the Chief Secretary. 

11. District Informatics Officer, NIC, Ladakh for uploading on the UT Website. 

12. PA to Comm. / Secy., S&TWD for information of Comm. /Secy. (S&TWD). 

 

 

 

 

 

 

 

 

Mohit Sharma / मोचित शम ा 

                                                                                         Under Secretary /अवर सचिव 

Social & Tribal Welfare Dept./ समाज एवं आदिवासी कल्याण दवभाग 

UT of Ladakh 

 

 

 

  

 
“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The 

Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal 

consequences and also for any other misrepresentation etc.” 
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